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HON'BLE MR. JUSTICE S.A. BOBDE
HON'BLE MR. JUSTICE L. NAGESWARA RAO

For Petitioner(s)

28-08-2018 This petition was called on for hearing today.

Mr. Sitesh Narayan Singh, Adv.
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For Respondent(s)
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Aura & Co., AOR

P. N. Puri, AOR
Ankur Sood, AOR
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D.L. Chidanand, Adv.
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Ms. Prachi Gupta, Adv.
Mr. Rupesh Kumar, AOR

Ms. Anindita Saha, Adv.
UPON hearing the counsel the Court made the following
ORDER

In view of the letter circulated by the learned counsel for

Respondent No. 1, list the matter after two weeks.

(MANISH SETHI) (INDU KUMARI POKHRIYAL)
COURT MASTER (SH)
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